
THE GAUH ATI HIGH COURT ATGUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, N4IZORAI\4 AND ARUNACHA L PRADESH)

NO. v

From Shri Saptarshi Garg,

loint Registrar (Vigila nce),

Gauhati High Court,

Guwahati.

To, Shri Mridul Kumar Kallta,

District & Sessions ludqe,

lorh at.
Dated cuwahati the APnl,2023

2

Sub Station leave Permission.

Your lettcr No. IJA/3454/2023, dtd 04 04 7023
Ref: -

Sir,

Withreterencetotheabove,Iamdirectedtoinformyouthatyou

have been granted station leave permission, with the official vehicle' at own

cost, from the evening of 06.04'2023 till the evening of 09'04'2023' as

prayed for. The next senior most ludrcial offlcer at the station shall remain in charge

of your Court and officc in yotlr abscnce'

Yours faithfullY,

sLl-
T.R IST AR v

The Prolect Manager, Gauhatr High Court
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Copy to

IJT. EGI

Memo NO.HC. Vrr-06/2O05/3O24lA. dated )l-o4 -eo23

{


